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Elimination of Contractors in Coa!
Transport

1654. SHRI KAMLA MISHRA
MADHUKAR : Will the Minister of
ENERGY, IRRIGATION AND COAL
be pleased to state:

(a) whether an grogresshas been mad
till zhe end of FYc ruary, 1980 to elimi-
nate contractors in coal transport and
other departments and if so, details thereof
including the names of coal mines where
coal transport is still in the hands of pri-
vate contractors;

(b) what is the number of workers
engaged by private contractors in various
coal mines at present under various coal
companics-company-wise figure;

(c) what is the amount paid to the
contractors by various companies ECL,
CCL, WCL, BCGCL, and other in 1976,
1977 and 1978, 1979 and the end of
February, 1980 company-wise figures;

(d) what steps have been taken so far
to abolish contract system in permanent
nature of jobslike coal transport ¢tc. and
details thereof; and

(e) what are their effects ?

THE MINISTER OF ENERGY, IRRI-
GATION AND COAL (SHRI A.B.A
GHANI KHAN GCHAUDHURI): (a)
and (b). Information is being collected
g{nd will be laid on the Table of the

ouse.

(c) The amount paid to contractors
by the coal companies is as under:—

(Rs. in crores)

1976-77 1977-78 -

ECL . . . 7.97 7.62
BCCL . . 24.13 26.11
CCL . . . 8.35 10.11
wcL . . . 7.94 3.36-





